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New Delhi this the 13th day of Duly, 1999
Hon'ble Shri U.Ramakrishnan, Uice Chairman (a)
Hon'ble Smt.Lakshmi Suaminathan, flember

In the matter of

i,C-3.Frank S/O 3h.3.3.Frank, L.r>r,i
Parkar Road, Opposite Parkar bchool,
Fluradabad.

o Pal Sinoh S/0 3h.3ai Singh
Fakir Pure, Near Fakirpura Police 3tation,
Civ/il Lines, nuradabad.

3.Ram.Kumar S/O 3h.Tote Ram,
Quarter No.H/98 C,Harthala Colony,
Flura dabad.

4 Smt.Aruna Sharma Ui/O Sh.Ashok Kumar
V iharma tTO) L. 4-B .H . O.ORPl Office.

Ruradabad.

S.Smt.flirdula Flathur
U/0 Sh.Dinesh Bihari FlathurCT.O)
Quarter No.T . 9-B,Railuay Colony,
Hapur,District Ghaziabad.

O.Wirender Kumar 3harma S/O Sh.
Bandev Lai Sharma, Quarter No.T 89 F,No^fh'cDlmy.Railiay Ukaar 3mctxon,
Qj_strict Hariduar.

T.Narendra Kumar S/O Sh. Beni Singh,
Telephone Operator,
C/O Divisional Railuay Flanager,
Northern Railuay, Fluradabad.

B.Uinod Kumar 3/0 3h.3ona Robin,
Quarter No.T 58 C,Railway Colony,
Northern Railway, Haridwar.

q 9.Tota Ram S/O Sh.Bhalway Ram,
X Telephone Operator

C/O ORFl Office , Fluradabad.

laVirendra Singh S/O Sh.Amrit Singh,
Quarter No.E/33-0,Line Par Railway
Colony,Fluradabad.

ll.Sushil Chandra 3/0 Sh. 3 .N .naur ya
Railway Telephone E:|<change,
Haridwar.

^All aoolicants are working as Teleph^eOperators in Northern Railoay.Huradabad Own.)
(None for the applicants )
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I.Lhion of India
through its Secretary,
Flinistry of Railways,N/De Ihi.
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2. Qaneral Manager, Northern Railu/ay,
Baroda House, Neu Delhi.

3. Divisional Railway Manager,
Northern Railway,
Muradabad Div ision , Muradabad.

4. Railway Board through its Chairman,
Rail Bhawan, New Delhi.

5. Satish Chand Sharma,
Telephone Operator,
Chandosi, Distt. Muradabad.

6. Sushil Kumar Srivastava,
Telephone Operator,
Telephone Elxchange ,N .R.,
Haridwar,

7. Bhim Singh Qiauhan,
Telephone Operator,
Telephone Exchange,
Northern Railway, Hapur.

8. Dinesh Chand Sharma,
Telephone Operator,
Telephone Exchange,
Northern Railway, Haridwar.

9. Shiv Oeu Singh
Telephone Operator
Te lephone Exchange ,
Northern Railway,
Shahjahanpur.

10. Ram Kishan,
Telephone Operator,
Telephone Exchange,
Northern Railway,
Shah jahanpur.

11. Bal Ram Yadav,
Telephone Operator,
Telephone Exchange,
Northern Railway,Moradabad.

12. Indra Shanker Chakrawarthy,
Telephone Operator ,Te lephone Exchange,
Northern Railway, BareiHy.

13. Yamuna Prasad,
Telephone Operator, Chandausi,
Telephone Exchan ge ,N or the rn Rly.
District Moradabad.

14. Shishu Pal Singh
Telephone Operator ,Te lephone Exchange,
Northern Railway, Moradabad.

(By.Advocate Sh.R .P..Aggarwal,counse l for the
official respondents.)

(By Advocate Sh. 3 .K.Sa whne v ,coun se l for the
private respondents 5-14 )

ORDER (ORAL)

(Hcn*ble Smt.Lakshrai Swaminathan, Member (3)

.. Re sponden ts

Aipplicants are aggrieved by the publication of the
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sQniority list iasusd by the official reapondsnts on 26.8»92
V'

2. The brief facta of the case are that the applicants uer

initially appointed aa Khanaaisin the Northern Rail way on
various dates between the years 1972 to 1974. According to

them, they ware promoted as Telephone Operators in the pay scale

of Rs, 260-400. They have referred to the earlier seniority list

of 24.3.1982 in which according to them respondents S-1'4 did not

figure at that tine. They have themselves referred to the

judgenent of the Hon *bie Supreme Court in Urit Petition No. 421/86
(Annexure P-6) which hafib been filed by the private respondents

(Satish Chand and Others V/s. Cfene ral" flanager. Northern Railway

and Others) in which the Court had directed that the petitioners

should be regularised w.e.f. 5.4.84 in the grade of Telephone
erf ^

Operator scale Rs.260-400. The official respondents have

submitted that/pursuance of these directions of the Supreme Court

dated 19.11. 1986, the private respondents 5-14 were promoted to

the post of Telephone Operators and they were also given arrears

of pay from the sane date i.e. 5.4.1984.

3. Admittedly, the applicants in the OA have been oromoted

to the post of Telephone Operators from 30. 4. 84^after 5.4.84 i.e.

the date when the private respondents have been regularised

and promoted in accordance with the directicns of the Supre ne

Court dated 19. 1 1. 1986. are unable to agree with the contentions

of the applicants that the regularisation of the private
not

respondents will/give them seniority^ as this would be contrary

to the directions of the Apex Court and also the relevant rules

and instructions. In the circumstances, we do not find any

merit in the claim of the applicants that the seniority list

dated 26.8.92 is either iliagai or unjustifiable which C'a:i.l3 for

%
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fAl'ntiy, further I \ '/any interference in the matter. Consequei

directions sought for by the applicants does not survive>

4, For the reasons given above, find no merit in this
application and the sane is accordingly dismissed. No order
as to costs.

(Smt.Lakshmi Suaminathan)
lumber (3)

sk

(U^Ramakrishnan )
Uice Chairman (A)


